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C e n t r a l  G r « u  L a n d  S u r r e y  
P a r t y

•1044. S h r i  I. E a c h w a n i  W ill the 
M inister of F o o d  a a d  A g r ic u ltu r e  be 
pleased to state:

(a) whether the Central Grassland 
Survey Party has completed its work 

■and submitted any report; and

(b) if  so, what are the suggestions and 
’recommendations made by them ?

T he M in ister o f  A g ric u ltu re  (D r. 
P . S. Deshm ukh): (a) N o. It will take 
an,/I .,, 2-3 years to complete the survey
work, i he Central Grassland Survey 
1 arty has so far comoletcd reconnaissance 
survey o f  grasslands in tlie Punjab (in
cluding PE PSU ), Western U. P ., Assam , 
M an.pur D elhi, Andhra, Bihar, W est 
Bengal, Rajasthan, M adras, M ysore, a 
portion o f  Bombay, (including Saurashtrfl

°  States o f
Travancore-Cochin and Coorg.

^  summ ary o f rhc suggestions and 
Grassland

Survey Party in its report for 1954-55 is

AnnonV r'xr ® Sabh'a. [5 ee
Appendix IV , anncxure N o. 28],
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Yti **• T rlp a tiii: Will
the Minister o f T ran sp o rt be pleased
on Question N o. 1831
on the 6th September, 1956 and state:

, (a) whether there has been anv chanoe 
tw seV  the site o f  the oro-
K ;  river in

.(b) if  so, what is the finally approved site ?

-  D ep uty  M in ister o f  R ailw ava
No A Ia g e « n ) . (^

(b) Docs not arise.

^  T rip ath i: May I know if  the 
•«ite has not at all be;n selected till now ?

S h r i A lagetan t It has been selected.

S h ri K . P . T rip a th i: M ay I have a 
description of the placc ?

S h r i A la g eta n i It is two miles 
below the existing ferry site. T h is was 
also gone into by the State engineers. On 
further inspection the original selection of 
the site by the A dditional Consulting Engi
neer was upheld and so it has been selected.

S h ri Ke p . T rip a th i: M ay I know if  
it will be necessary to change the river for 
any length so that the bridge m ay stand at 
that place ?

S h ri A lag esan : M any works inclu
ding training works w ill have to be carried 
out to contain the river in its coursc,

S h ri K . P . T rip a th i: W hen is the 
construction likely to be taken up ?

S h ri A lagesan : I think the estimates
have been received only now, very recently. 
T h ey  have to be scrutinised. A fter the 
estimates have been finalised and approved, 
work will start.

S u g ar F acto ries in  O rissa

*1047. S h ri Sangan n a: W ill the 
M inister o f Food and A gricu ltu re  be
pleased to state:

(a) whether any new licences have 
been given for the establishment of new 
sugar factories in the State o f Orissa;

(b) i f  so, the place o f location; and

(c) whether the licences are for C o
operative Organisations or otherwise?

T he M in ister o f  A gricu ltu re  (D r. 
P . S. D eshm ukh): (a) Yes, Sir. One 
licence is being given.

(b) Aska, D istrict Ganjam .

(,c) Co-operative Organisation.

S h ri Sanganna: M ay I know whether 
the question o f granting new licences has 
been considered in the light o f the recom
mendations made in the K arve Com m it
tee Report ?

T h e M in ister o f  Food and A g ricu l
ture (S h ri A . P . Jain): N o, Sir. We 
had decided to issue licences up to a cer
tain lim it. T hat lim it has now very nearly 
been approached and we are issuing 
licences according to the policy laid down.

S h ri Sanganna: M ay I know whether 
the present licencc issued by the Govern
ment recently w ill affect the existing sugar 
foctory and the rice production in the State ?

S h ri A. P- Jain: I do not know what 
exactly is the im olication o f the question. 
M ay be that certain area, now under rice«




